OFFICE OF THE DISTRICT & SESSIONS JUDGE,
NORTH-EAST DISTRICT : KARKARDOOMA COURTS, b

ORDER

In order to have equal distribution of work amongst the Courts, the cases pending in the
court of Ms., Gomati Manocha, DJ-02/NE, as mentioned at S. No. 1 to 100 as per “Annexure-A"
(list attached herewith) are hereby withdrawn and assigned to the court of Sh. Aashish Gupta,
DJ-01/NE, for disposal in accordance with law, with immediate effect.

S. | Name of the Transferor Court | Number of cases withdrawn Name of Transferee Court
No
Ms. Gomati Manocha, DJ-02, | Serial No, 01 to 100 Sh. Aashish Gupta, DJ-01,
1. | North-East District, Total = 100 North-East District,
Karkardooma Courts, Delhi (List Annexed as Annexure Karkardocoma Courts, Delhi
‘Al)

The Ahlmad/Asstt. Ahlmad of the Transferor Court shall ensure that the files be sent to
the transferee courts well before the next date of hearing fixed in the matter, so as to avoid any
inconvenlence to the litigants/lawyers. Ahlmad/Asstt, Ahlmad of the transferor/transferee Courts
shall display the list of cases outside the courts Rooms.

The order be uploaded on the website alongwith

(SANJAY SHARMA-I)
Principal District & Sessions Judge,
North-East District,

Lf o'(" p Yo 5{ Karkardooma Courts, Delhi.

No. /Judl. /N-E/KRKD/Delhi/2026 Dated : -g 1 MA Y 2026
Copy forwarded for information and necessary action :-

The Registrar General, Hon'ble High Court of Delhi, New Delhi.

The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi

The Judicial Officers concerned with the request to direct the concerned official to

paste a copy of this order, outside their Court Rocms/Ahimad Rooms.

The Chief Public Prosecutor, North-East District, Karkardooma Courts, Delhi

The Secretary, Shahdara Bar Association, Karkardcoma, Delhi, to display this order

on the notice board, for the notice of all the Lawyers/Litigants.

The In-charge, Lock-up, Karkardooma Courts, Delhi.

The Administrative Officer (Judl.) of Administration Branch/Filing/CJM Office and

Facilitation Center, North-East District, Karkardooma Courts, Delhi.

8. The Branch In-charge,Computer Branch, Kaklkardooma Courts is directed to do the needful
accordingly.

-9 The Website Committee, Tig Courts & Karlkardooma Courts, Delhi through LAYERS.

10. R & I Branch to upload the same on LAYERS.

11.AhImad of the concerned Courts, for information and necessary compliance,

12.The Care Taker, North-East District, Karkardooma Coux 1hi to display the same
on the notice board of this cowrt complex premises for information to all concerned.

13.PS/Reader to the undersigned.

Prps e g

N®

Prinrcipal-Pistrict & Sessions Judge,
North-East District,
Karkardooma Courts, Delhi.



R [ANNEXURE- A)
District and Sessions Judge, North-East, KKD
IN THE COURT OF:Ms. Gamnti Manacha

District Judge
8r No.| Cases ' Party Name . Reglasita‘gon g Age ! Next Purpose IrNc[::zl:r?:; of
1 csm7s424n2015 TEHANA P"sxg&g VSABDUL o6 03,0014 112 Vea’sdl month 231 goa) Amguments ! 15-07.2026
s ; - 3 ays ) .
4 years 11 months Plaintdf/Patitioner
? CsA1 120N KRISHNA Vs GAURAV 04.05-2021 25 iy Evitianta 12-10-2026
SUCCESSION . . 4 years 10 months 1 FlaintifffPettioner
3 COURTAR021 SHASHI Vs STATE 28-06-2021 | diy beliiee 28 10 2026
RENU SAINI AND ORS. Vs ‘ .
i HIFE INSURANCE 0. 4 years 9 months 17, PlaintiftfPetiticner
4 €5/133/2021 CORPORATION OF INDIA  12°07-2021 days Evidence 24512046
AND ORS.
. ’ . 4
5 csnavpoz1  SONUKUMARVSWILSON o0 4y 5ppy  Ayears I monthsd oL, o ments 06-08 2026
JOHN doys
ISHWAR CHAND YADAV Vs 4 years 9 months 2 E .
6 C5/143/20721 AAMESH KUMAR ?707-2021 b Final Arguments 03-UB 2076
! £5/144/2021 ABDUL MALIK Vs MOHD 34 gy 5079 AyearsBmonths 301yl aeiments 29-05-2026
ALAM days
" | e 1
8  MISCD)/261/2021 FARZANA Vs BAHAR AHMFD  04.08-2021 ' Ye0rs ga';‘:"‘m‘ 25, lssues 19-11-2026
i A |
MOHD. IMRAN Vs MOND. - 0R. 4 yeors 8 months 18:  Plaintiff/Petitioncr
a9 C5/159/2021 RAFIQ 11-08-2021 . days Evidence 19 08 2026
y HANIF LODHI Vs SARTA) = 4 years 8 months 2 ' Defendant/Respondent
10 €5/183/2021 BANO 27-08-2021 days ‘ Evidence 18-05 2026
- " KRISHN YADAV Vs SUDHA . 4 years B months 2 - PlaintifffPetitloner
11 C5/185/2021 ; DEVI ! 27-08-2021 days | Evidence ! 18-05-2026 )
- = ¢ ow oW mE R : i r wE om = wes @ v el m e @
MOHD. RIZWAN Vs 4 years B months 1 5 i :
12 €5/186/2021 RAHMATULLA 28-08-2021 o Mist. Argurnents 25-11-2026
URMILA DEVI Vs RAJESH .4 years / months 29 )
13 €5/192/2021 KUMAR VCRMA 31.08-2021 duys Misc. cases 20-D7 2026
‘ OM PRAKASH GAUR Vs BRI] 4 years 7 months 27 ) ) .
14 €5/194/2021 KISHORE GAUR 02 09 7021 GayE Mis¢. cases 10-08 2076
: . 4 years 7 months 2% Defendant/Respondent i
15 C51196/2021 ASIT ALLVS SAYARA BAND 04 092021 | days i 11-05 7026
1 ¥
: 4 years 7 months 25;  Plaintif/Petitioner
16 €S/197£2021 SUDNA Vs ANNU 04092071 days Evidente 07 10 2020
BIJAY PAL SINGH YADAV Vs 4 yeors ¥ menths 22, Detendant/Respondent S
17 €5/199/2021 I RAM PAL SHARMA 0/-09-2021 | divs it o 14-09-2026
' BRI DHUSHAN SHARMA Vs - i 4 yoars 6 months 3 | Defendant/Respondent
1B CS26472021 I AN ShngA 26.10 2021 | o oy 13 08 7076
DARSHAN DFDI Vs PIYUSH 4 years 5 months 30 202
13 - CS/662071 TIWARI AND DRS 30-16:2021 days ; Mist. cases 20117026
i e - : = : :
4 » SUDHISH KUMAR AND ORS |4 years 5 months 21 . 27-10-2026
20 . 5427162021 Vs CH. RAM PAl AND ORS ' 08 11-2021 days Misc. cases | |
ARMAN KHAN Vs .4 years 4 months 26 Plaintiff/Petitioner s
21 C5/292/2021 MEHRUNISHA aND ORs 03 122021 days ‘ Evidance , 29FI0:2026
' " DINESH KUMAR Vs RATTAN 57 #yearsamanths 21, ; 12026
7] popnrpozs  NERIERAE 0B 12 2021 Hires Misc cases 150
. g BAL 4 yoars 4 months 12 PlainuflfPetitioner 107026
23 csmospop1  AGIEFTSINGH VSO 117-2021 YOI Evidence B9
I‘ ' A 4years4monthsd | PlaintifffPentioner  ©
24 - (5430912021 SUMAN LATA Vs VIJAY PAL 20-12.202) ¥ duys Evidence 13047026
' ' i - !
s ’ . : Ayears4 months 7 PlointififPetitioner 1o 102026
25 | €53122021 15}:};‘;5‘_“233:&:&2&%’:{“\ 27120001 YRR A T . b
'SANTOSH KUMAR GUFTAVS 00 0 oy AyRars 2 months 28° gy arguments 2B 07 2026

26 C5/2012022 RASHFFDAN days
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ANUP GUPTA AND DRS Vs 4 years 2 months 4 Defendant/Respondent

27 CS/4372022 GEETA SHRcl)\g;STI\VA AND 24 02 20227 days Fvidence 17022076
28 5125417027 R R T [ j3 years ga';‘f“‘“s L Misc. cases ?5.08 2076
29 C5/761/2072 :ﬂHAWANI Vs éuoﬁns SINGH 01 1i 2022 3 years 3;;:“"‘5 2 """";L'i’g;‘jffe‘“"“' 73.11 2026
- . .PREFTI SA;ZE?'X? PARVEFN o1 1909y 3YearS gar;\?n1hs 28 Plaln‘!i:if‘l;l’es_:;tll:':‘;oner S S
n CS/263/7027 MIS%&EE%F\E?%;WS Loy popy  dvears ga';';’"“‘" 2" final Arguments 15 05 2076
32 MISC D)324/2072 ‘ MIGHI BIZWAN Ve 07 11-2022 3years 3;::‘""‘5 ” Misc. Arguments 25 11.2026
33 C5177812022 F MANJU Vs YUSUF KHAN 11 11-2027 3 years 3 a";f""“ 1@ Misc.f Arguments 1505 2076
34 C5/7 1917077  NavEEN WO NESUNOR 3 55905 Iyears 3;;‘2“‘“5 18 issues 14.04-2026
35 C5/290/2072 | Il L Ea i T PR L ;’a';‘:"‘“s o Faintiliee oner 1/ 09-2026
15 52912022 ‘ MOHD SAL:'INJE Vs MOHD 19-11-2022 ‘3 years 3ar:§nth5 10 Plainé:::él;c:icl;oner 15 05 7076
1 & .
37 ¢eoipnyy TROHTMEHRAVERANIAND 434000009 _ 3years df’a;:;"“"‘s B Misc Arguments  © 76-11-2076
18 | 5720417027 s ARUDEEN MDY saiidne 2 "‘-‘a”'dz:;"""‘s 5 Misc. cases 10-09-7076
30 £5/30002077 oo e L T V“""d"a":""‘hs“ Oefendantifiespondent 5y, 112026
a0 €5/301/2027 FSURI'.SHWA'l’é)\F{; MANO) AN 75.11-7027 3 yours(;);‘l;omhs L Flainégiféit.:‘t'i:li‘onur 17-10-2026
a PCIIBDBI015 IIIIrAANSl!UQ[%?ﬁT?SVs STAE 03-08-701% 10 yc;)gsdﬂa;omhs V Dcfend::.t&r:ro:go"uem ‘ 0J 11.7C76
42 Eexmigigpols  MOFC BNIIRTESY apngoory <19 """“":jgy’:“”‘“s 7 Misc. cases 26 112076
43 CS/T6256/2015 RADHEY eI Vs AT g 08 2015 10 """“’sdi:“‘"‘“s s e 18-11.7076
MIS CHANDRASEK:1A3A _
a4 CS/253/2023  PHARMAPVTITD v»  20-09-7073 7 Yed'sTmanths  PlamntifffPetitioner 11.08 7026
BABITA TYAGI AND ANR s vidence

5 CS/476307/2015 * SIRAUDDIRVS AL 51.09.2015 10 s | Plaintiibattioner - 32 10-2026
46 CS/260/2073 :MANISS?V(ELA:{;\L\)!;;JRMM f\. 99.09.7023 - 2 yearsd];;r;onths 7 ) Pluin'girifg;r_:‘r:;onm . 09.10-2076
ST | O yan MR 23097018 10 V‘-‘a’;;y':""‘"“. Defendanuneseondent 1/ o9 2026
48 CsPe2023 MBH IS aenpegny O Y o0 Planliventioner 14 03 2026
49 cspB3IR023 | D o e Y 73.09.2073 7Yoo [ months & | RlainifPetlioner  ross078
50 US1270/2073 PUIUMARGLPIA ™ Juoganz3 7 vt T - PlaintPettioner 59 0s 2028
51 €5/141/2024 | 5%5,::‘:‘-“"“‘]"“5‘“:5’:“' PR ‘ 03-102073 7 years 2;;’"'“5 7% Misc. Arguments 09 09 2076
57 CS2732093 —MAMTA Vs SUNNY AND 0ARS,  06-10 2023 © YOUrs gﬂ';‘:“*"‘ =) Mist. cases 20 08-2026
53 Csprsmnza  MOHD MRl Al ' 6, 103023 '3 yoars & months 22 PlointifffPetitioncr

days Evidence 15-10-7026
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64

65

66

67

71
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3

i

15

76

I

/8

i9

80

81

CS/27812023

C5/781/2023

C5/282/2023

C5/293/2023

C5/296/2073

C5/303r2023

C5/142010

CS/316/2004

C5/31 12024

CS5/3/8/2024

C5/379/2024

C€5/380/2024

CS/22/2016

RCA D)2 112074

RCA DJ312074

RCA D)/36/2074

CS/42/2016

C5/44872024

C5/452/20724

C5/45472024

C5/4552024

CS/5242016

CS5/64/2016

€5/45812074

CS5/459/2024

CS5/316/2025

C5/3117/2025

C5/3221202%

SATISH KUMAR

VIKAS KUMAR AND ANR. Vs

KOMAL TIWARI Vs RISHABH

+ KULDEEP Vs DMLATA DEVI

SHARMA

SANTOSH KUMAR Vs J.P.
SHARMA,

RAKHI Vs NAND KISHORL
AND ORS.

SHAKUNTLA Vs SUNITA
GUPTA

KANT SHARMA

MUNNI SHARMA, Vs KAMAL

PANKA) KUMAR GUPTA Vs

ASHOK NAGRATH

GUFRAN AHMED Vs
SANTOSH PRAJAPATI

Dwarika Suw Vs TRISHLA
JAIN BRI

NAEFM MALIK Vs SALIM
MALIK

MOHD SULEMAN Vs MOIHD

HARUN

ASLAM MALIK Vs REHARA

THROUGH LR TARUN KUMAR

+

KHATOQON AN QRS

OM PRAKASH Vs SHRI PAL

SHARMA

Mr Siraj Vs ASGAR Al |

VIJENDER KUMAR GOfFt

VIIENDER KUMAR Vs GOPAL

KRISHAN SHARMA
SHARMA

PAN SINGH Vs BABY

MITHLESH PAL Vs SUDHA

YADAV

ASHA DEVI ¥s CHANDER
BUAN

+

i

AMIT KUMAR Vs ANIL KUMAR

AAJEEY KUMAR Vs YASH

SHANTI DEVI

SUNIL Vs DAYA CHAND

KAILASH CHARD PATHAK Vs

VINCET KUMAR Vs KESAR

SINGH
KAJAL SHUKL A Vs ROHIT

MANISH CHAURASIA Vs
PRASHANT XKUMAR

SATYAVEEGR Vs GAURAY
SHARMA

RAJ KUMAR Vs PRIT]
SHARMA

09-10 2023
11-10 2023
11-10-2023
19.10-2023
20102023
30-10-2023
02-01-2016

22-10-2024
22-10-2024
2210 2024

22-10.2024
23-10 2024
11-01 2016

24-10 7024

18-11 2024
04-12 2024

18-01 2016

17-12 2024
19—]-.2-2024
20-12-2024
20-12 2024
23-01 2016
30-01 2016
20-12 2024
20-12-2024
30-08-2025
01-09-2025

06-09-2025

%7 years 6 months 20
days

7 years 6 months 18
days
i g
12 years 6 months 13{
days !
P '
12 years 6 months 10;
days
2 years 6 months 9 |
days 1
? years % months 30
days

10 yeors 3 months
27 days

1 year 6 months 7 |
days

;e |

| 1 year 6 months 7
: days

1 year 6 months /
days

1 year 6 months /
doys

1 year b manths 6
days

10 years 3 months
1B days

1 year b months
days

" 1 year 5 months 11
' days

1 year 4 months 25 ;
1 days |

10 yeors 3 months
11 days

* 1 year 4 months 12
[ days '

1 year 4 months 10
days

1 year 4 months 9
3 days

1 year 4 months 9
days

10 years 3 months 6,
days

. 10 years 2 months
30 doys

1 year 4 months 9
days

* 1 year 4 months 9
days

¥ months 30 days
7 months 28 days

7 months 23 days
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Phaintiff/Petitloner
Fvidence

Misc. Arguments !

Ociendant/ARespondent
Evidence

Misc. cases

PlalntitffPetittoner
Evidence

PimintifffPetivcaner
Ewidence

PlaintifffPetilioner
Evigence

Miscf Appearance
Misc. cases

Misc. cases

Plaintiff/Petitionor
Evidence

Misc. Arguments
Migc. Arquments
Final Arguments
- :
Arguments
final Argumonts

= f
Plainbfi{Petitioner
Evidence

Plaintiff/Petitioner
Evidence

Misc. cases
Issues
Issues

Misc. Arguments
Defence Evidence

Issues

Misc. Arguments

Issues

Misc. cases

Misc. cases

73-11 2026

£0-08-2026

27-10-2026

06-08- 2026

08-09 2026

14-09 2026

11-08-2026

29-07.2026

17-07-2026

17-11 2076

24.07 2026

06-11-2026

03-08-2026

79-05 2076

28-09-2026

29.05-2026

16-09 2026

12-08-2026

21012026

25-11.2026

06-11-2026

1308-7020

05-10 20286

27-10-2026

2407 2026

20-05-2026

17-08-2026

27-07-2026

1
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83
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85
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ar

EB

B9

g0

a1

92

a3

94

95

96

a7

9B

99

100

C5/328/2025

€5/52/2016

C5/64/7016

CS/331/2025

C5/333/2025

C5/338B/2025

£5/339/2025

RCA D)/3B2025

CS8/340/2025

EX/100/2075

C5/341/2025

C5/61/2016

C5/74/2016

CSHR;?DIG
C5/3472075

RCA DJ/41/2025

RCA D)faA2025

RCA DJAB2025

RCA DNS0/2025

KAMRUDDIN Vs FIRDOS AND
ANR
KAILASH CHAND PATHAK Vs
SHANTI DEVI

SUNIL Vs DAYA CHAND
SALMAN Vs MOHD SUHAIL

GIR1ISH CHAND SHARMA
| AND ORS Vs SHAKLUNTALA
DEVI AND ORS

JAWAHAR LAL SHUKIA VS
VIMLA DEVI

LALIT KUMAR SEHIARMA Vs
SUNIL KUMAR CHATURVEDI

ViJAY BHASKAR VERMA Vs
SUNITA BANSIA ALIAS
SUNITA PURDHTF

SMT KANTA SHARMA Vs SMT
KIRAN DEVI

. Samindri Dovi since

i deceased and ORS Vs

. Mukeash Kumar

SMT, MAMTA SHARMA Vs SH.
MAN MOHAN

RAM AVTAR Vs BHIM SAIN

KISHAN LA! V5 ASHOK
KUMAR AND ORS. !
{

S

NEY DUTT Vs BHAGWAN
DUTT AND ORS

BHLUISHAN SHARMA Vs
SHAEH ENDRA SHARMA,

SATENDER Vs PRIFTI

PROP OF M 5 SHYAM
ELECTRONICS Vs SANJEEY
. KUMAR GOFL PROPOF M5

SHAI 5HIV DASS BABA
GUSHALA TRUST Vs
MUNICIPAI CORPORATION
OF DELHI

PUSHPA DEVI Vs STATE QF
NCT DELHI

. \\\5\%

12 09 2025

2101 /016

el nie

15 04 ;025

16 09 025

18 09 2025

1H 049 025

1909 2025

1803 2025

20049 202%

2009 /025

o ol /016

0207 2016

L2 2016

75 19 2025

2109 2025

0 3 2025

13 1n 202%

14 .0 2025
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7 months 17 doays

10 years 3 months 6

days

10 yoars 2 months

30 days

! months 14 vays

7 months 13 days

7 months 11 days

! months 11 days

I/ months 10 cays

I months 10 days

7 months 9 days

! months 8 days

10 years 2 months

30 days

10 years 2 months
27 days

10 yoars ? months
21 days

1 months 4 days

7 months 7 days

6 months 25 days

6 manths 21 days

6 months 15 days

Q-

Misc. cases 2611 2026
Misc. Arguments 13.08-2026
Defence Fvldence 05-10-2026
Plaintiff/Petitioner

Fvidence 03 11 2076

Misc. cases 21-09-2026

Misc. cases 16 07-2026

Misc. cases 2209 2026
Misc. Amgumoents 1707 20726

Issues 21-09-2026

Misc. cases 12 08 2026

Misc. coases 70-09-2026
PlaintifffPotitioner

Evidance 24-09 2026
Defendant/Respondent
! Evidonce i 14-05 2026
BefendantMespondent OB 00 7076
Fvidence

Mist. cases 16-04-2076

Misc. cases 11-08-2026

Misc. cases 13-11 2026

Misc. casos 05 08 2026
Misc. Arguments 14-09 20726



